457 Bills Introduced

15.31 brs.

INDIAN TRUSTEESHIP BILL*
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MR. CHAIRMAN : The question is :

“That leave be granted to introduce
a Bill to provide for the creation of trust
corporations and for matters connected
therewith.™

The motion was adopted.
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CONSTITUTION (AMENDMENT) BILL*
 Amendment of Articles 217 and 220)

SHRI M. N. REDDY (Nizamabad) :_I
beg to move for leave to introduce a Bill
further to amend the Constitution of India.

MR. CHAIRMAN : The question is :

“That leave be granted to introduce a
Bill further to amend the Constitution
of India.”

The motion was adopred.
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SHRI M. N. REDDY : I introduce the
Bill.

MATERNITY BENEFIT
(AMENDMENT) BILL*

(Amendment of sections 2.3, ete.’

SHRIMATI  SUSFELA GOPALAN
(Ambalapuzha) : I beg to move for leave to
introduce a Bill to amend the Maternity
Benefit Act, 1961,

MR. CHAIRMAN : The question is :

“That leave be granted to introduce a
Bill to amend the Meternity Benefit Act,
1961."

The motion was aidopted.

SHRIMATI SUSEELA GOPALAN : 1
introduce the Bill,

ORPHANAGES AND OTHER CHARI-
TABLE HOMES (SUPERVISION AND
CONTROL) AMENDMENT BILL*

(Insertion of new secrion 21 A)
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MR. CHAIRMAN : The question Is :

“That leave be granted to introduce &
Bill to amend the Orphanages and other
Charitable Homes (Supervision and
Control) Act, 1960,

The motion was adopied.
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